(5chedule)

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

RAJMINAKSHI HOLDINGS I'RIVATE LIMITED

RELEVANT PARTICULARS
1{Name of corporate debtor RAJMINAKSHI HOLDINGS PRIVATE LIMITELD
2| Date of incarporation of corporate debtor 15-Jun-81

Ead

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies-Mumbai

Corporate Identity No. / Limited Liability
Identification No. of corporate deblor

U65990MHI981FTC024616

n

Address of the registered office and principal office (if
any] of corporate debtor

5-C, TRISHLA BUILDING. 122, SHAIKH MEMON
STREET, MUMBAI MH 400002 [N.

o

Insolvency commencement date in respect of carporate
debtor

Order pronounced on: 12,/04 /2024 (Order intimated to [RP
on 17704/ 2024)

|

Estimated date of closure of insolvency resolution 09-Oct-24
process
8{Name and registration number of the insolvency Mr Vimal Kumar Agrawal

professional acting as interim resolution professional

IBBI/IPA-001/ IPPOOT41 / 201 7-2018 / 12247

O

Address and e-mail of the Interim Resoluton
Professional, as registered with the Board

Office Mo. 4, Ground Floor C Wing | Shanti Jyot Building, Balaji
Magar, Near Railway Statiom, Bhayander West, Thane Pin 401101
E-mail: vimal@vpagrawal.in

10} Address and e-mail to be used for correspondence

with the Interim Resolution Professional

Office No. 4, Ground Floor C Wing, Shanti Jyot Building, Balaji
MNagar, Near Railway Station, Bhuyander West, Thane Pin 401101
E-mail: cirp.rajminakshi@gmail com

11| Last date for submission of claims

26-Apr-24

12Classes of creditors, if any, under clause (b) of sub-

section (6A) of section 21, ascertained by the interim
resolution professional

Not Applicable

13| Names of Insolvency Professionals identified to act as

Authorised Representative of creditors in a class (Three
names for each class)

Mot Applicable

14|(a) Relevant Forms and

{b) Details of authorized representatives are available
at:

(a) https:/ /ibbigov.in/ downloadform.html
{b) Nat Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencemen
Insolvency Resolution Process of RAJMINAKSHI HOLDINGS PRIVATE LIMITED Limited on

tof a Corporate
12th April, 2024

The creditors of RAJMINAKSHI HOLDINGS PRIVATE
with proof on or before 26th April, 2024 to the Interim R
entry Mo, 10,

LIMITED, are hereby called upon to submit their claims
esolution Professional at the address mentioned against

submit the claims with proof in person, by post or by

T'he financial creditors shall submit their claims with proot by electronic means onl
clectronic means,

v. All other creditars may

Subumission of false or misleading proofs of claim shall atiract penalties.

S o ‘li-\n.x_,

Mame and Signature of Interim Resolution Professional

Vimal Kumar Agrawal

Lxate and Place

18-04-2024, Mumbai
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Ramanand Steel Limited - in Liguidation

e-AUCTIOM ADVERTISEMENT
Motiog is heraby green ta e pubhc in general by the Liquidaior, Mr. Dushyant C Dave, under the
provisians of the insolvency and Bansnpley Code, 2018 thatthe belowmanfionsd assels owned by
Ramanand 5teel Limited - in Liguidation, hawing CIN: LET10EMHIS9HPLC1 19537 with iy
Registared Office at401, Vyapar Bravan, FD Malls Read, Camac Bunder, Magjid (Exst), Mumbai-
400005, will be soid via e-Auction under the tems and procedures as mentioned below, The assels
&e being sold on “AS 15 WHERE 15 WHATEVER THERE 15 AND WITHOUT RECOURSE
BASIS" as such sale is withaut any knd of wamanties and indemnities. The auction date of the
under menlicned proparly has been extendad by a panad of Thiry (30 days. Tha undarmenfioned
prop Ay all i b sald via online e-Adsctian trough The MSTC wabsia e-ductons | MSTC Limied
(rrestcindia coin ) on Tuesday, May 28, 2024 from 12:00 PM. to 4:00 P.M.

E-AUCTION SALE NOTICE OF
M/S TEXORANGE CORPORATION LIMITED (UNDER LIQUIDATION)
Liguidator's Address: 10th Floar, 1003, Zion 1, Ramdas Road, Near Avalon
Hotel, Thakte], Ahmadabad, Gujarat - 380059
Email: rteshadativall@gmailcom | liguidation texorange @Email.com

Motice for the sale of assets on “AS 1S WHERE IS BASIS™, “AS IS WHAT IS BASIS",
“WHATEVER THERE IS BASIS™ and “WITHOUT RECOURSE BASIS™ 5 heraby given fo the
pubdc In peneral under section 35(f) of the Insofvency and Bankripicy Code 2016 rw,
Regulation 33 of the iBEI (Liquidstion Process) Regulations, 2016

Friday, 170572024 between 03:00 P34
to 05:00 PM

Daze and Time of Auction

1| e-Auction Datails 1, e-Auckon Platform: MSTC Limited

2. Date and Time: Tuesday, May 28, 2024 from 12:00 PM. ta 4:00 P.M,

3. Thea-Auclion will have unlimited axtension of "8 minutes” e the
end tima of the a-Auction will ba extandad by 8 minutas aach time

iFbid i= mada wilhm the [esl 8 minutes badore closure of e-Auchon,

A plot of lznd measuring 16.64 aores (approx. ) in Surdey Number
158 (152) 1447 and 155 (152} 1+4/5, 155 {152) 1+4/3, 154 (151}
T2, 163 (150) 14 + 1B+2/5 and othars 31 Mouje Sinmar Shiwar,
Taluka Smner, Districl—Mashik, Maharashira

3| Geological Location| 15°51'56 0'N T4°0Z30.0°E
4| Reserve Price Fs. 4,03 46 2600 (Rupees Four Crore Minety Theee Lakhs Forly Six
Thousand Two Hundred and Sixly Nine) only

| Rs. 10,00.0001- {Rupees Tan Lakh) only

2| Aesai Description

5| Pre-Bid Earnest
__| Manay Deposit
G Elg_ln-::mmnnt
T | Participating In
thie e-Auction

R 5,00,000( (Rupees Fiva Lakh) only

140 intarested buyers must adhene o the Terms & Conditlons as
set oul in Process Memorandum which shall be made
available upon emailing the undersigned on inx@idcdavacin

2. Submigsian of ik Pre-Bid Eamest Moniay Daposil (EMD) as per
the Terms and Conditions is & pre-requisite for paricipation in the
e-ALicton.

3, Submissaon of documents io the undersigned o became algible
a5 & Quaifiad Badder (as per the Process Memarandum) is'a pre-
requisibe for participation in the e-Auction

B Lastdate for

submission of Wednesday, May 15, 2024
eligibility documsents
9| Declaration of
| Qualified Bidder | Thursday, May 16, 2024
10 Inspection of To schedus inspection, please write fo mp@dedave.in as per the
Assals Tarms & Conditions [k cutin he Process Memarandum,

Inspection Iz permitted from Friday, May 17, 2024 o
Friday, May 24, 2024 from 12,00 P:M. to 6:00 P.M,

Saturday, May 25, 2024

11| Last date for

Since Mis Remanand Steel Limdted is undergoing Liguidation Procesdings under the provisions
of fha Inscivancy and Bankruploy Coda, 2ME, all mbarested bidders are advizad fo condac iha
undarsigned arly by email, by wibing lo ipE@dodasain of by edlling on §22 4345 6200, MNa alher
miodes of commurication vwould ba eslerained
The undersigned is in recelpt of 3 letter from MRIDC for acquisition of a pari portion of land
for the construction of Pune-Mashik Semi High Speed Rail Project.
Attention: Agents introducing potential buyers may be eligibde for ramunérationfes up fo
1% of the sale consideration. Agents may write toirpiidcdave.in for more information, )
Dale: April 17, 2024 Sl
Place: hMumbas Dushyant C Dave
Liquidator- Ramanand Steel Limited dushyani.dave@decoderesolvency.com
IBEI Reqgistration Mumber: [BEIIPA-00HIP-KEI0E 201 T-201 810503
AFA Validity Date: May 09, 2024

Form Mo, IMC-26
Baforg the Central Governmeant

Western Region
Iri the malier of sub-seclion (4) of Section
13 of Companles Act, 2013 and clause (a)
of sub-rubs (5 of ruba 30 of the Companias
(Incarparation) Rules, 2014

ARD
In the matier of Flexion Infrastructure
Private Limited (CIN: U45500MHZ01E
PTCE18634), hanving i registentd offics 2
H Mo 1498 W No6, Meshram Layout
Ragruf Magar Hingna Reoad, Nagpur
Magpawr, Maharashira, ndia, 440016
........... Petitioner

Modice 15 haraby given o the Genaral
Pubdic that the company propnees to maks
application lo the Central Governmeanl,

Last Date foe Sulsmisgon of Expression
af Interest

|mtimatian to Qualified Biddars

Liast Derle foe Submission of EMID

Thirsday, 02TH2024 bafore 05:00 Fi

Tuestay, 07052024

Toestay, 14/05:30k24 befare 05:00 P
Payable through BTGS DD towards
“Tewarange Corporation Limited in Liguidation”
favang Acoourt Mo, 0200003044 @nd
FFSC - BARBODBREMMO

From Tuesday, 07/05/2024 1o Tuesday,
14052024 avaitabla with prior intirmation,
Contact Person M Ritesh Adatiya

(M: 07 99733 S5266)

EMD
(Rs.)

Inspection Daie

BID
Increment (As.)

Reserve
Price [Rs.)

LN
LOLNO- | aseription of properiiss 1o be Sokd

1 Industrial Factory Shied on Plol Mo, 49
Gal Mo. 423, Malegaon Incustries Co- 1y o 56087
Op. Estate-L1d, Malegaon, Dist Nazhik,
Opp Kirti Tées Factory, Wear Gayairi
Crane Servica, Mear Hodel Ambika, Off
Mumbai - Agra Mational Highway
Ghalisgaon Faka, A Mows Sayane BK,
Tal, Malegaan, Dist, Nashik — 423203
atimeasuning 1183 5g, WS hdeng Sud
Uparea 72261 Smt

Industial Factory Shed on Plot No. 71,
Gat. Mo, 423, Malegaon Indusiries Co. nE
Op. Estate Ltd, Malegaon, Dist Nashil | 200
Opp Kirti Tées Factory, Mear Gayatri
Crane Bervics, Mear Hodel Ambika, Off
Mumbai - Agra National Highway,
Ghalisgean Fata, A Mousa Sayane B,
Tal. Malegaon, Dist. Nashik — 423203
admeasuning 910 Sg. Mts having Bt
Up area F10.70 Smt,

Industial Factary Shed on-Plot No. 49,
3. Gat. Mo, 423, Malzgaon Indusiries Go
{Comiined) ip. Estate Ltd, Malegaon, Dist Nashik,
Lﬂ',1 Opp Kirli Téas Factory, Near Gayalri
5 2) Grane Servica, Magr Hodel Ambika, OR
Mumbal - Agra National Highway
Ghalisgaan Fata, A1 Mouge Sayana Bk,
Tal. Malegaon, Dist. Nashik - 423203
admeasuring 1185 Sg, Mis having Bull
Up area T22.6% Smil and ndustral
Faciony hed on Plot Mo, 71, Gat. o
423, Malegaon Industries Co. Op
Estate Lid. Malegaon, Dist Mashik Cop
Eirfi Toas Factory, Negr Gayatri Crand
Service, MNear Hotel Ambika, 0N
Mumbai - Agra Mational Highway,
Chalizgaan Fata, &1 Mowe Sayang Bk,
Tal, Malegaon, Dist. Nashik - 423203
admeasuring 310 5. Mts having Buil
Uparea 710,70 Smt

This Sale Notice shall be read in conjunchion with the Tender Documeant containing detailed
terms & conditions of e-auckion sale, which is avallable by emall to
ligusdation tExerange@gmal.com

For any query, contact Ms. Himani Aggarwal- (M: 0560543290) or throagh armail;
8d/-

Ritesh Prakash Adatiya

Liquidator of Texorange Corporafion Limited (Under Liguidation)
IP Reg. No.: IBBIPA-001/IP-PO1334/2018-201812013

Validity of AFA tIl 26102024

1005609  1,00,000

[g*]

8,549,354 1.00,000

| 1.66,48,625 | 18,64.583 1,00,000

Date : 18-04-2024
Place : Ahmedabad

Fegional Deector, Westem Reglon under
saction 13 of the Companies Act. 2013
zecking canfirmation of afteration af the
Memorandum of Association of the
Caormpanyy n berms of s Specel resalulion
passed at the Extra ordinary general
maating hald on 23rd February, 2024 Lo
gnable the company to. change its
Ragisterad Office from "State of
Maharashira” to "State of Odisha®.

Amy parson whose interest is Bkely 1o be
affectad by the proposed change of the
registered office of the company may
daliver either on the MCA-21 portal
(www. mea.govin) by filing investor

Pragofi ke partnel

= AMBITFinvest AMBIT FINVEST PRIVATE LIMITED

Lorporate O8: Kanasia b Siekl S oo A 506-510, Andhiek-rera Road, Anthi E2s1 Mumba-=00003
PUBLIC NOTICE E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Motice of 15 days for Sake of immaovable Asset(s) undar the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with provisoto rule & and 9 of the Security Interest (Enforcement) Rulas, 2002

Motice is hereby given fo the public in general and in particularto the Borrower (5} and Guarantons) that ihe below described immovable
properbes mortgaged’charged 10 the Securad Credior, the possession of which has been Laken by the Avthonsed Officer of Ambid
Finvest Private Lid /Secured Creditor, will be sold on “As |5 where is", “A5 is what 15", and "Whatever thera |s" on the date and lima
mentionad herein below, for recovery of the duss mentioned herain below and further interest and oiher expensas theraon fill the date of
redlization, due fo Ambit Finvest Private Ltd “Secured Creditor from the Bormowers and Guaranior(s) mentioned herean below, The reserve
price; Eameast Money Dapasit (EMO) and last date of EMD deposd is also mentionad hesain belaw;

Date - 18.04.2024. Place; Mumbai

complaint form or cause to be deiiversd | | Bomewerls) / Gearastorjs)|  Demané Mofice | Description of thelmmovable property [Reserve Price, EMD & Last Date and time]
EL;&::?—.EUF ;;Eg;f.tg E.;Lﬁ:;?;difltfc:;;z ! Laan Aeceunt fte and Amount 'SHOP NO. 13 ON THE GROUND FLOOR. BUIDLING |Date of Submission ol EMD. of E-Auctian
; et gl b ihak, 1) SHAHI ZAIKA 25.03.2021 |NO. 83/84, IN THE BUILDING KNOWN AS HAPPY  [Reserve Price: Rs. Date:

Lrez rusrluir of Pesitbaar inderast and grounds of |
opposition to the Regional Director at the FAMILY Hs. HOME ESTATE, SOCIETY KNOWN AS HAPPY HOME (67,30,000/- (Rupees 08/05/2024
addross Evarest 5th Floor, 100 Marine | | RESTAURANT, 48.88,903/- |ESTATE CO-OPERATIVE HOUSING SOCIETY LTD.,  Sixty Seven Lakhs Thirly Time: 11:00
Drive, Mumbal-400002, Maharashtra, 2) Mrs. SAJIDA ason |POONAM SAGAR COMPLEX, MIRA ROAD (EAST), [Thousand Only) ‘am to 01:00
within fourteen days of the date of % DISTRICT ~-THANE - 401 107, ADMEASURING 278 : fu iith
publication of this notice with a copy tothe | | AMIN MALPARA, | 10/08/2020 ‘su FT CARPET AREA LE. 25.83 50.MTRS. CARPET hasiingtnbgires L e

plicant company atits registered office wilh luture . e : ' (Rupees Six Lakhs uniimited
apg ik 9 3) MOHD AMIN \AREA |.E. 30,996 50. MTRS. BUILD- UP AREA, DN |
B I HABIB MALPARA | IMEMES! o i DI CE OR PARCEL OF LAND OR GOURND [ ot | nousand jeensions o
Registered Office: H No, 1450 W _.'-.In.Ei. thereon till the! Only) & minule
Meshram Layoul Raggruh Nagar Hingna Loan Account Mo, date of enti \LYING BEING SITUATE AT VILLAGE - PENKARPADA, Last dale of EMD ach)
Road, Magpur, Magpur, Maharashiea, India MIROOOODO00YT 38 3 entire TALUKA AND DIST. THANE, WITHIN THE LINITS OF Deposit: 06/05/2024 e
4400186, payment  pmiRA BHAYANDER MUNICIPAL CORPORATION AND

For amd on behall of the Applicant IN THE REGISTRATION DIST, AND SUB DISTRICT
For Flexlon Infrastructure Private Limited {OF THANE AND BEARING MIRA BHAYANDER, OLD
Sd- |
bk Wi b . - [Elf'l RYEY MO. 199, NEW SURVEY NO. 31.- — _ 1

Date - 17.04.2024 Director| |E-auction will be conducied "onfine” through M/s, E-Procurement Technologies Limited on hitps.//ambitfinvest.auctiontiger.net. For
Place: Magpur DIN: 08311033 | | defalled terms and condiions of the sale, plaase Contact M/s. e-Procurement Technologies Limited (Auction Tiger) [Halp ling Nos

Landling - 78-661 36880, B81/ 837/ 642 Phone Mo: 32655628 18/9265562821/9265562819; Contact Persons: MreRam Sharma Email
idramgrasadi@auctiontige.net, or refer to the fink Mips./ambifinvest.auctiontigernet.

For furthar details, contact Mr, Prashant Ohal, SemiorManager, Mobdle Mo, 9987580515 Emmilid ;. prashant. shalmambitco & Mr, Saroo|
Kadam Collection Manager, Mobile Mo, 3773578320 Email 1d. sarof kadamaoambit.co of Ambat Finvest Privats Limited.

ad/= Authorisad Officer Ambit Finvest Private Limsted
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FINANCIAL EXPRESS

financialexpress.com

(Schedule)
FORM A

PUBLIC ANNOUNCEMENT
[ Hl__‘lL;'._l'.-‘_‘iI.-:ln & ol the Il'ﬂl_'-'.'l_:l'lc:,' and IHlnkl.lr_&-‘:r_::,- Hieasd al Irlia
iIrscivency Rescluticn Process for Corporale Pessons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

RAJMINAKSHI HOLDINGS PRIVATE LIMITED

RELEVANT PARTICULARS
| RAJMINAKSHI HOLDINGS PRIVATE LMITED
15~ un-81

L N:‘“‘-_"l'l‘_-' af olrpieale nﬂ&L‘lI!'.!-' o
2. | Date ol Incorparaticn of corporade
| CEAMOr
3. | durthoniby under which sorpoeata
| cletbor i5 incorporaed | ra,:gi.wlg:-rrr!:l
4. | Campanala ldentify Mo, [ Limited
Lability [deniificatcn No. ol
| orplrata dl':lbﬂ-ff
B | Address of fhe registersd offics
and principal office (# arg) of
|cofporatedeiod.
B, | Inscivency commencament daie
| In raspect of conparata detbar
¥. | Estmated date of closure of
| Insalvency resolution prosess
B, | Marme and megstraion numbier of
e nsakendy professonal scling
as inbarim restiutlon professienal
9, | Address and e-mail of the inlerim
resoluon professondl, &2
reqigiered with tha Boand

t Ragtstrar of Companies-Mumbal

| LGS 1981 PTCORSE16

[ B, TRESHLA BUILDING, 122, SHAKH MEMON
STREET, MUSEA MH <0000 .

[ Cirtler F.n:ru:u:in:ﬁ:l.ﬁ:l. TE-:I:Iil:.-'E‘i'!tEId
| (Crder insrralisd bo IRP Gn 17004/2034)
-2

| W imal BLimar P.;gra.'nﬁl
IEBIFA-GO APPODTA /200 7-201 81 2247

Otz b, 4, Ground Floor O Wing | Shami Jyol
Builcing, Balaji Mager, Nagr Ralkeay Station
Bnayandar Wasl, Thana Fin 403101
E-mail. vimaliEvpagrawalin S
Oifice No. 4, Ground Floor C Wing, Shant Jyol
Bullding, Balaji Magar, Magr Ralkway Station
Binsyandar West, Thane Fin 400101
E-mall: crpraprenakshbEtigmal.com

| 26-Ape24
Mut Applizable

10, Adidress and g-mail 10 be used for
cormespondence with tha Inerm
rescluton professonal

1 1.j Lagl cale o suibmisson of cams
12.) Classas of creditors, # ey, wder
clausa (D) of sub-sachon (G4} of
gaction 21_ascaniainad by the
| I!'I'nEl'i_Tl _T-E|_5|:l"|.||ll_:l'! S:l'll_l'!EEEIl:l‘:"ﬂ: | -
13.| Mames of Insolancy Frodassionals | Mol Spplicable
identifind o act as Authonsed
Feprascniatie of cedilors ina
| it (Thiks neevies lor sach chigs) |
T4, &) Relewant Forms and
i) Daslgls ol sidhonzes]
rE-FH"-EE-E"“[Eli-.'-EE ana gvafatle at

1) hibps bk gosin/doenloadfanm himd
k] Ml Appicable

Maticg |5 Reraby giean dRat e National Company Law Tribunal e argerad the
commencemant of 3 Cormporate Insalvency Resolution Process of AAJMINAKSHI
HOLDINGS PRIVATE LIMITED Limited on 12th April, 2024

The creditors of RAJMINAKSHI HOLDINGS PRIVATE LIMITED, are harehy called
upon to submil their claims with prood an or before 26th April, 2024 io the Interm
Resalution Professional &t the address menticnad against entry Mo, 10.

The financal craditors shall submilt thelr claims with prood by slectronic means anly. All
other creditars may submit the claims with proct in person, by post or by electronic
MEaAns,

Submission of false or misleading proofs of claim shall attract penalties.

NOTICE
GODREJ CONSUMER PRODUCTS LIMITED
Registered Office; Godrej One, 4th Floor, Pirojshanagar, Easfern Express
Highway, Vikroli E, Mumbal, Maharashtra, 400073

WOTICE i heraby gwen that the canificates for the mdermentioned shares of the company have
Been lostand the holders of the said cemicales hase applied 1o 1he company for isswe of duplicats
shara cartilicals.

Any person wha has any cleim in respect of the said cerbficates shauld lodge such clam to fhe
Repisiersd Office with 15 days from ihe date of publicabion of this Notice. In the absance of any
claim, the Company shall proceed (o issue duplicate cedificate without further infimation

Kind of |Certificate| MNo.of Distinctiv
Name of the Holders | FolloNa| o @\ ivee | Nos.  [Securities i
Yezdi Sorabji Gandhi [po07752|  Equity SE31E 0o BT 18037 - BOT18354
Mozer Sorabii Gandhi Shares | 574685 300 TIR30E488 -TIB306TAT
& Mehemosh Sorabd Rs1- | 800202 | 300 | yppopoqnes - 1070e0eeen
Gandhi IFace Value)
MWame of the Shareholders
Yezdi Sorabji Gandhi
Place : Mumbal Nozer Sorabji Gandhi

Dafe : 17.04.2024 Mehernosh Sorabji Gandhi

PUBLIC NOTICE
Farm No. INC-28
[Pursuant io Rule 30 of the Eum&anies"jln:nrﬂuminn] Rules, 2014]
BEFORE THE REGIONAL DIRECTOR, WESTERN REGIDN, MUMBAI
In the matter of sub-section {4) of Section 13 of Companies Act, 2013 and clause [a)
of sub rule (5) of Rule 30 of the EnmEanbes (Incorporation) Rules, 2014

AN

In the matter of MIC Insurance Web Aggregator Private Limited
(CIN UGT190MHZ2009PTC194510) having its registered office at 514, 5th
Floor, Western Edge |1, Off Western Express I-Iigﬂhwar. Borivali (East), Mumbai,
Maharashira—400 066
... Applicant
Nodice i hereby given 1o the General Public that the Company proposes (o make an
application to the Gentral Gowernméent, under Secton 13 of the Companies Act, 2013
seeking confrmation of alteration of the Memorandum. of Association of the Company
in terms of the Special Resolution passed at the Exiraordinary General Mesting held on
Decamber 20, 2023 to enabla the Company to changs s Registared Ofice fram the “State
of Maharazhtra” to the "Mational Capital Territory (NCT) of Delhi”. _
&y person whose inferast is lkely 1o b affected by the proposed change of the ragisiered
office-of the Company may defiver githar on the MCA-21 portal {www.mca.gowin} by
filing imvestor complaint torm or cause 10 be delwered or send by registered post of
hisdwr ojechions supparted By an alfidavil skatmg tha natura of msher nferast and
rounds of opposition ta the Hegional Director, Wesiern Region, af Everest, 5th Fioog, 100
aging Drive, Mumbai, Maharashtra — 400 002, Within fourtaen days of the publication
of this notice with a copy to the applicant company at its registerad office at the address
mentioned below:
Registered Office: 514, 5th Floor, Western Edge Il, Of Western Express Highway,
Borivali (East), Mumbai, Maharashira - 400 066
For and on behall of
MIC Insurance Web Aggregator Private Lims!l;:a

Despak ?nhann;n
Place: Mumbai Director
Dale : April 17, 2024 OiN: 02649169

L

{

Pdpprme @ S:ﬂn:ﬂ'.ur{: ol bt Hesoluhan Praleéssional | Vimal Kurmar .ﬂ.gr;l.w:ll
LAl
g
TS
)
T

Dateand Place : 18-04-2024, Mumbaai

RISE WITH EDUCATION
MINORITY

SIES JUNIOR COLLEGE OF COMMERCE
Plot 1-C, Sector V, Nerul, Navi Mumbai 400 706

Faculty / Teachers for Junior College (UNAIDED)

Specialization Qualification Nos.
Organisation of B.Com, M.Com, B, Ed 01
Commerce and |
Management | ) -
Physical Education Masters in Physical Education 01

with a minimum of 55 % |

Qualifications and pay scale are as prescribed by the Education Deparment of
Govi of Maharashtra. Covering letier should be addressed to “The Principal,
SIES (Merul) Coliege of Arts, Science and Commerce [Autonomous)”
specifying the pasiton applied for, Detailed resume along with tha covenng letter
shouid be sent o the following email id hr@sies.edu.in within 15 days from the
date of advertisament, The subject line of the email should specify the position

Principal

applied for Sd/-
VASAI VIKAS SAHAKARI BANK LTD,

@ (Scheduled Bank)

& leading & fasi-growing Urban Co-oparative Bank having Business Tumover
of more than Bs. 2300 Crores, invites applications from the eligible aspirants
for the post af: -

1) Network Engineer - Number of Post - 2

Qualification: BE/B. Tech in Computer Science or IT, Bsec -

€5 or IT/BCA/Diploma in Engineering.

*More than 2 to 3 years of working experence.

*Very Good Understanding of TCP/IP and troubleshooting of
Network Connectivity! Checkpoint/ Firewalll SOC, SEIM,
Manage Engine application, Window Server, AD, Anti- virus
configuration & monitoring and other IT Assets in the Data
Centre,

*= Experience in routing and switching preferable.

& Strong Technology background-

& Age Limit: Minimum 25 years, not more than 45 years

2) BRANCH MANAGER - Operations
Number of Post 6
Qualification: Graduates/ Poslgraduates (any Faculty)
e« GDCA, JAIIB! CAIIB, LLB Preferred.
* Experience: Candidate must have Min 5 years of experience
managing medium & large size branches,
#Must have thorough experience of General Banking

Operations, & Credit, NPA Management, elc,
e Age Limit: Minimum 30 years, not more than 50 years

Other Requirement for all above post:

Preference will be given to incumbent having experience in co-
operative banking seclor.

Must possess excellent Communication Skills in English,
Marathi & Hindi and should be a go-getter

Appointment of the selected incumbent is subject to his/ her
being declared medically fit as per the requirement of the
bank.

Candidates will be short listed based on the information
supplied by them in their application and otherwise. If material
information is nol found to the satisfaction of the Bank
anytime, the Bank will have discretion to reject such
applications,

Relaxafion for age, experience and qualification will be at the
discretion of Board of Directors.

Interested candidates fulfilling the eligibility

criteria may apply with their latest Resumes
within 10 days to:

CHIEF EXECUTIVE OFFICER
Vasai Vikas Sahakari Bank Ltd, (Scheduled Bank).
Head Office, Opp. Chimaji Appa Ground,
Near Vasai Depot, Vasai (W), Dist, - Palghar 401 201.
Email ID- hrd@vasaivikasbank.co.in
Mole: So far ag Recruitment & Salacton Process is concernad bank

Lp-epapr.in resen/es jis rights

O NARCL

Mational Asset Reconstruction Company Limited
R. O.: Birla Centurion, Unit no. 01, 8th Floor, Century Mills,
Pandurang Budhkar Marg, Worli, Mumbai- 400 030
CIN: U67100MH2021G0I363511

Recruitment in the key position of National Asset Reconstruction
Company Limited (NARCL)

Applications are invited from Indian citizens for the following post

on a Full-time basis

S. Name of No. of Employment Type
No. Post Position(s)
1 Managing 1 Full Time {on fixed term

D'rzcwr contract for a period of 3
Chief Executive years which may be renewed
Officer for anadditional term at the

discretion of the NARCL

Board)

Eligibility criteria (age, qualifications, experience, job profile, etc.) and other
details are available under the detailed advertisement in the National Asset
Reconstruction Company Limited [NARCL) website www.narcl.co.in.
Candidates are advised to go through the detailed advertisement, ensure
their eligibility and other requirements, before applying.

Last Date for submitting Application only through e-mail: May 1, 2024

Place: Mumbai
Date: April 17, 2024
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SIES

RISE WITH EDUCATION
UGC Recognized under 2({f) and 12 (B) of UGC Act 1956
NAAC REACCREDITED - ‘A' GRADE
Plot 1-C, Sector V, Nerul, Navi Mumbai 400 706
MINORITY

DEGREE COLLEGE (UNAIDED)

5.No. CADRE SUBJECT NO. OF POSTS |
1 | Assistant Professor | English | 01 - Open
2 | Assistant Professor | Commerce | 01-Open
3 | Assistant Professor | Financial Markets 02 - Open
4 | Assistant Professor | Accountancy 01-Open |
5 | Assistant Professor | Management Studies - 01 - Open
' | Marketing
6 | Assistant Professor| _Banking & Insurance | 01- Open
T | Assistant Professor Information Technology 04 - Open
8  Assistant Professor , Computer Science 01- ﬂ.pan

The above posis are open fo all; howsver, candidates from any category can
apply for the post. Reservation for women will be as per University Circular No,
BCC/16/74/1998 dated 10" March, 1998 & 4% Reservation shall be for the
pergons with dizability will be as per University Circular No. Special Cell /
ICC/ 2019-20 dated 5" July 2019.

Candidate having knowledge of Marathi will be preferred

The pay-scale for the posts of Assistant Professorare as prescribed by the UGC,
Government of Maharashira and University of Mumbal from bme to bme.

The required minimum qualifications for the post of Assistant Professor
are as follows:

|. Good academic record as defined by the Concermed University with at least
S5%marks {or an equivalent grade in a point scale wherever grading system is
followed) at the Master's Degree Level in 2 relevant subject from an Indian
University, or an equivalent degree from an accredited Foreign Linhversity.

ll. Basides fulfilling the above qualifications, the candidate must have cleared
the National Eligiblity Test (NET) conducted by the UGC, CSIR or similar test
accredited by the UGC like SLET/SET.

lii. Now withstanding anything contained in sub-clauses (i} and (i) above,
candidates, who are or have been awarded a Ph.D, Degree in accordance with
the University Grant Commission (Minimum Standards and Procedure for
Award of Ph.D. Degree) Requlations 2009 shall be exempted from the
requiremant of the minimum eligibility condition of NET/SLETISET for
requirement and appointment of Assistant Professor or equivalent posiions in
Colleges! Instituticns.

Iv. NET/SLET/SET shall also not be required for such Master Programme in
disciplines forwhich NET/SLET/SET is not conducted.

A relaxation of 5% may be provided at the graduate and master's level for the
Scheduled Caste / Scheduled Tribe | Differentty-abled (physically and visually
differently abled) categarnes for the purpose of eligibility and for assessing good
academic record during direct recruitment to teaching positions. The eligibility
marks of 55% marks {or an equivalent grace in a poini scale wherever grading
system is followed ) and the relaxation of 5% fo the categories mentionad above
are permissible, based on only the qualifying marks without including any grace
mark procedures.

A relaxation of 5% may be provided, from 55% to 50% of the marks o the Ph.D.
degree holders, who above obtained ther Master's Degree prior to 19
september, 1981,

Applicants who are already employed must send their application theough
proper channel Applicants are required to account for breaks, if any in their
academic career, The details of the qualification, pay scales allowance are
avaitable on the website www.siesascn.adu.in,

Covering letter should be addressed to "The Principal, SIES (Nerul) College
of Arts, Science and Commerce [Autonomous)” specifying the position
applied for, Detailed resume along with the covering letter should be sentto the
following email id hnisies.edu.in within 15 days from the date of adveriisement.
The subjact line of the email should specify the posibon applied for, Seli-

Principal
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